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stment of Rs. 1 crore is not likely to affect
the growth of the small scale sector as ade-
quate safegurads have been provided for
this purpose. The arca of rescrvation for this
sector is also being enlarged.

() The modified licensing policy anno-
unced by Government have been generally
welcomed by all representative interests inclhu-
ding industry Certain representations bave
however been received and are under
examination,

(d) The modified licensing policy is not
expected to affect small industries in Delhi
adversely.

Import of Computers snd Machi
International Business Machines

by

*1274. SHRI S. K, TAPURIAH :
SHRI N, K, SOMANI :

Will the Minister of INDUSTRIAL
DEVELOPMENT. INTERNAL TRADE
AND COMP~ .Y AFFAIRS be pleased to
State :

‘a) whether the International Fusioess
Machines, a U, S. firm, is belng allowed to
import very costly p s and hi
from America:

(b) whether any agreement has been
signed with this firm to instal computers in
India purely on hire basis; and

(c) whether the term of the agreement
is about to cxpire?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT INTERNAL TRADE
AND COMPANY AFFAIRS ( SHRI F. A.
AHMED : a) to (c) . Information is being
collected and  will be Hid on the Table
of the House,

Opiafen of State Goveramenis in
Regard to Nationalisation
of Industries

*1275. SHRI SITARAM KESRI : Will
the Minister of INDUSTRIAL DEVELOP-
MENT, INTERNAL TRADE AND COM-

" PANY AFFAIRS be pleased to state :

(a) Whélher it is a fact thit thé Central
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Government had sought the opini. n of the
State Governments in regard to the nation-
alisation of private industries in their
States;

(b) whether
States has been
and

the opinion of all the
received by Government;

(c) if so, the details thereof ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRIF. A.
AHMED) : (a) No, Sir.

(b) and (c) . Do not ariss.

Changes in System of Distribution
of Steel

*1276. SHRI BEDABRATA BARUA :
Will the Minister of STEEL AND HEAVY
ENGINEERING be pleased to state :

(a) whether it is a fact that Govern-
ment propose to introduce substantial chan-
ges in the system of distribution of steel;
and

(b) whether the changes include a
reconsideration of the role of the Joint
Plant Committee 2nd the Steel Priority
Committee T

THE MINISTER OF STATE IN THE
MINISTRY OF STFEL AND HEAVY
ENGINEERING (SHRI K, C, PANT) :
(a) and (b) , In the prescnt context of the
shortage of certain categories of steel,
Government sre reviewing the present dis-
tribution system. The review will also cover
the roles of the Joiat Plaant Committee and
the Steel Priority Committee.

Applications for Issue of Industrial
Licences to set up Industries
l Mysore

*]1277. SHRI G. Y. KRISHNAN : Will
the Minister of INDUSTRIAL DEVELOP-
MENT, INTERNAL TRADE AND COM-
PANY AFFAIRS be pleased to state :

(s) whether the Central Government
received @ppiicitiin'd dirng 1969 for e
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grant of licences for starting new industries
in Mysore;

(b) if so, the details of such applica-
tions;

{c) what are the industries for which
licences have been issued; and

(d) whether those industries have com-
menced their work and, if so, on what
dates ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRIF, A,
AHMED) : (a) and (b) . During 1964, 53
applications were received for licences for
setting up of New Industrial Undertakings
in Mysore State. Out of these 53 applica-
tions, 12 related to electronic equipment,
9 to sugar, 3 to automobile tyres and tubes
and the rest to a number of other indus-
tries.

(c) and (d). 5 letters of intent have
so far been issued in respect of the applica-
tions received in 1969 for setting up of
New Industrial Undertakings. In addition
to these, 7 letters of intent and one indus-
trial licence for new undertakings were is-
sued in respect of applications received prior
to 1969, Details of all licences and letters
of intent issued under the Industries (Deve-
lopment & Regulation) Act, 1951, inclu-
ding the type of industry, are periodically
published in a number of Journals, viz. the
Weekly, ““Butletin of Industrial Licences,
Import Licences and Export Licences”, the
weekly, “Indian Trade Journal” and the
Monthly, *Journal of Industry & Trade™
Copies of these Journals are supplied regu-
larly to the Library of Parliament.

The licences are still at various stages
of implementation. As the setting up of
industries normally takes two to three years
time, it is too early to expect all these units
to have started production,
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